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separate Divisions have been constituted in
the Ministry of Home Affairs to deal with
matters relating to national integration and
north-eastern India and  several subjects
hitherto handled in the Political Division were
transferred to these new Divisions Hence, a
review of the recommendations earlier made
by the Administrative Reforms Department
had become necessary and has now been
undertaken.

Smuggling of arms from Bangladesh and
their sale in West Beugal and Biher

*54, SHRI HARI KISHORE SINGH :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government are aware that
arms and ammunitions smuggled from Bangla-
desh are being freely sold in West Bengal and
Biha: ; and

(b) if so, the steps taken by Government
to prevent this ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a) Some
instances of smuggling of armes and ammuni-
tion from across the Bangtadesh-West Bengal
border into India have come to the notice of
Government.

(b) Nccessary steps have been taken to
ensure that smuggling of arms from Bangla-
desh is stopped. Since the libcration of Bangla-
desh, Border Security out-posts have resumed
functioning in the normal manner and all
movements across the border have been
channelised through the check-posts. The B.
8. F, and State Police Forces have been
directed to keep strict watch on the movement
of unauthorised persons. The State Govern-
ments concerned have strengthened the police
arrangements in the border areas. Close
watch is also being maintained by the State
Police over clandestine transactions in the
sale of arms and ammunition so that the
sources of supplies and carricrs could be
Jocated and suitably dealt with.

Siliguri Telophona Exchange Deadlock
on Ist June, 1972

*35. SHRI DASARATHA DEB: Wil

the Minister of COMMUNICATIONS be
pleased to state 3

(&) whether Government are aware about
the total deadiock and stopping of work at
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Siliguri Telephope Exchange on Ist June,
1972 ;

(b) whether a Trade Union leader of
Telephone Exchange at Siliguri was arrested
from inside the Exchange on the same day:
and

(c) if so, the steps proposed by Govern-
ment for the safety and security of the
employees inside the Telephonc and Telegraph
Offices ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) (a) Yes,
Sir.

(c) The question does not arise,
Portuguese Agents in Goa Administration

*56, SHRI PURUSHOTTAM KAKOD-
KAR : Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether there are a number of Por.
tuguese agents serving in the Goda Adminst-
ration and if so, whether the Central Agency
with the help of local Police have prepared a
list of those agents ;

(b) whether the report of the Central
Agency and local Police has been submitted
to the Union Government ; and

(c) if so, the Centre's reaction and what
steps have been taken by the Centre to help
Goa Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFIAIRS (SHRI
K. C.PANT): (a) The Goa Administration
have reported that they have no such infor-
mation.

(b) and (c). Do not arise
French Reluctance to Help India in the
Develop t of Di t BC Satellite
Launcher

*57, SHRI K. LAKKAPPA : Will the
Minister of SPACE be pleased to state

(a) whether France has not agreed to
assist India in the development of the diamant
B C satellite Launcher ; and

(b) if so, the reasons therefor and its
effect on our space programme ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS, MINISTER OF INFORMATION



35 Writhen Anstvers

AND BROADCASTING AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI) : (a) The French Government has
dropped the development of their Diamant B,
C. Satellite Launcher,

(b) The decision of the French Govern-
ment does not affect the Indian space pro-
gramme.

News-Item Is Mai Lai in Maharashtra’
Appearing in Blitz Dated 24th June, 1972

*58, SHRI C. JANARDHANAN : Will
the Minister of HOME AFFAIRS be pleased
to state ¢

(a) whether the attention of Government
has been drawn to an article appearing in the
Blitz (last page) dated the 24th June, 1972
captioned “Is Mai Lai in  Mabarashtra”;
and

(b) if so, the reaction of Government
thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNLL
(SHRI RAM NIWAS MIRDHA) : (a) Yes
Sir.

(b) It has been the policy of the Govern-
ment that the administration should be solici-
tous of the welfare of the weaker sections of
the society, particularly whenever any unfor-
tunate incident takes place in which members
of such weaker sections are the victims. All
authorities concerned have been directed to
ensure prompt and effective investigation of
offences commutted against Harijans and it has
been clarified that any failure to do so would
amount to a great dereliction of duty on the
part of the officers concerned.

Loss on Post Offices in Rural Areas

*59, SHRI JAGANNATH MISHRA 3
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether the Posts and Telegraphs
Department loses Rs. 90 lakhs every year for
putting up Post offices in rural areas ; and

(b) if 30, the reasons thercof ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a) The
Posts and Telegraphs Department is incurring
a loss of about Rs. 67 lakhs per annum on an
average for opening and retaining experimens
a1 Post Offices.
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(b) After Independence, in accordance
with the objective of providing the very basic
and preliminary infrastructure of communica
tion to the rural folk, the Government have
been following a liberal policy in the matter
of starting rural postal service.

The loss mentioned in (a) above are the
direct result of this policy.
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Sale and Smuggling of Lignor in the
Country
401. SHRI MUHAMMED SHERIEF ¢

Will the Minister of IIOME AFFAIRS be
pleased to state ¢

(a) whether any measures have been
take{n by Government to check the sale of
|p:nous liquor and smuggling in the country ;
an

(1) if 80, the State-wisc steps taken {n the
matter and the progrest achieved ?

THE DEPUTY MINISTER IN THE





